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Report oft .. Fa.rt• PaJ c-illlon 

872. SHIU HIRALAL. R. PAR.MAR : 
Will the Minister of FINANCE be pleased to 
state : 

(a) the date by which the report of 
Fourth Pay Cemmiuion will be laid on the 
1 able of the House ; 

(b) the date by which the interim report 
is likely 10 be submitted : 

(c) whether Government bave iuued 
any instructions to the Commiuion reprding 
the time for presentation of i11 report ; and 

(d) if so, when and if not, whether 
Government propose to i11ue such instruc-
tions to present the report at the earliest 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI S.M. 
KRISHNA) : (a) to (d) In accordance with 
tbe terms of reference of tbc Fourth Central 
Pay Commission, the Commission will make 
i11 recommendations as soon &s practicable. 
II may consider. if necessary, 11Cndin1 
reports on any or the maners as and when 
the recommendations are finalised. It is too 
early to indicate the date by which the 
report is likely to be submitted by the 
Commission. 

Governu:ent have not iS1ued any instruc-
tioas reprdiq the time for presentation of 
the report nor ia there any proposal at 
present to issue any such instruction• to the 
Commission. 

873. SHRI GIRIDHAR GOMANGO : 
• Will tlae Minister of FINANCE be ple .. ed 

to state : 

(b) whether a Committee hH ~n 

comtitutcd by hia Mlnlttry for chao1e or 
flnaodal y•r ; 

(b) If so, the composition of the Com• 
mittee and ill term• or reference : 

(C) the proaress made by the Commi&tee 
to obtain the views from the States and 
Union Territories and the Ministrlee/ 

I 
Departments of Government of India OD 
this vital luue ; 

(d) when the report is likely to be 
submitted to Govetnment ; and 

1e) the steps taken by the Committee 
to submit the report by the scheduled tirac ; 

THE MINISTER OF FJNANCE (SHRI 
PRANAB MUKHB.UEE) : (a) Ye1, Sir. 

(b) A copy of Government Resolution 
No. F. I (27)-B (AC)/84 dated the lst May, 
1984 rcprdin1 constitution of Committee 
and its terms or reference is laid on the 
T&ble of the House. [Plattd In Library. Sff 
No. LT-11486/14). 

(c) to (e) The Committee has already 
souabt the views of State Governments in 
the matter and is also writin11 10 the Union 
Territory Governments. Secretaries of a 
number or Ministries/Departments or 
Government of India ha\'e conveyed their 
views on the subject to the Chairman of 
Comminee and others ue beioa addrused. 
Besides, advertisements have bern inserted 
in leading newspapers lnvitlna comments 
and views from individuals, institutions and 
or1ani1ations, The Committee was :eque1ted 
to 1ubmit its report before the end or 
October 1984, and no request for extension 
of time ha1 been received 10 far. 
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